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areooderil,lpIemeIdaIion.lnordertogelinpuls viewofshortageofrawmateriailheexpot'tS"may 
from various minislriesconcemed and NGOs, - bepermiltedto~coirfibreoodertheExport 
a Workst)op on Creation of Nationalwide Net- & Import Policy_ There is noproposalto import 
work of NGOs for Accelerated Development coir yam. The matter has been taken up with 
was organised in the PlanningCormlission on Ministry of Textiles. However, no notification 
29th April, 1992. A Directory of Schemes for permitting import of coir fibre has yet been 
Voluntary Organisations run by the various issued. 
ministers/departments of the Government of 
India has been prepared. A Voluntary Action 
AdviSory Council underthe Chairmai1shipof the 
Deputy Chairman, Planning Commission has 
beensetup.Ascherneforassesstingvoluntary 

Acquisition of land for Sainik School in 
KeraIa 

576.SHRIP.C.THOMAS:WillthePRIME 
agencesforcreation andstrengtheing of local MINISTER be pleased to state: 
level institutions has been f.ormulated. 

Import of Coir 

575. SHRJ THAYll JOHN ANJAlOSE: 
Wdlthe PRIME MINISTER be pleased to state: 

(a) whethertheGovemmenthavereceived 
any representation from the State of Kerala 
against the import of coir from Sri lanka; 

(b) ifso, lhedetaHsthereofandactiontaken 
in this regard; 

(c) whether the Coir Board has taken any 
decision forimpartingcOirfrom Shri LBnka; 

(d) if so, the details thereof; and 

(e) the reaction of the Govemment in this 
mganf? 

THE MINISTER OF STATE INTHEMIN-
ISTRY OF INDUSTRY (DEPARTMENT OF 
SMALlSCAl.EINDUSTRIESANDAGROAND 
RURAL INDUSTRIES) (SHRI M. 
ARUNACHALAMt. (a) and (b). Yes, Sir. a rep-
reientation has been received from Govern-
mentof Keralaagainstthe proposal to import 
coiryam from Sri lanka. It has been inter alia 
stated that any effortto impoItmachine spun 
yam from Shri Lanka win hamper the 
medernisationefforts. 

(c) to (e). CoirBoardhaspropoaedthatin 

(a) the total areas of land acquired for 
Sainik School, Kazhakoltam, Kerala; 

(b) whetherthe land has been fully utilised 
as planned originally; 

(c) whether Houses Ridding and Swim-
ming Pool facilities as planned originally have 
not been provided; 

(d) if so, the reasons therefor; 

(e) whether there are complaints against 
quality and low allocation offoodforstudents; 
Md 

(f) if so, remedial steps proposed to be 
taken in the matter? 

THEMINISTEROFSTATEINTHEMIN-
ISTRYOF DEFENCE (SHIRMAWKARJUN): 
(a) an d(b). An areasof287.5 acres of land has 
been made available to Sanik School, 
Kazhakootam by Government of KerallJ. The 
land is 'being utilised as planned as far as 
buiklngsandplay-fieldsareconcemed. AnciI-
l8ryactivateslikefarmingandhortcultearealso 
beingcarriedoulwilhintheCOllSIrainIsoffinan-
cialresoun:es. 

(c) and (d). Horse riding was originally 
proudedbutwasdisconllmedin 1975 due to a 
financial crunch. Plans for Swimming Pool 
were finalised by the State Government way 
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"back in 1978, buttheconslruction has not been (c) thetolalenergypropoaedto begener-
. carried out by the StilteGovemment. aaedanJalyfromthesesoucesduringhUlext 

(e) and (f). During 1991-92, a number of 
rep!eS8I1taIionwerereceiveclll'lrolqllheMem-
bersof Parliamentandthe Parents Association 

thraeyears? . 
THE MINISTER OF STATE IN THE MIN-

ISTRYOF NON-CONVENTIONAL ENERGY 
SOURCES AND MINISTER OF STATE IN 

for increase in the Food Allowance. The Food THE MINISTRY OF AGRICUL TURE (SHRI S. 
A1lowancewasraisedfromRs.10toRs.11.25 KRISHNA KUMAR): (a) to (c). Forhamessing 
in March 1992 an subsequently to As. 12.50in 
October 1992. Besides;thethen Rakash Mantri 
also requested the State Chief Ministers in 
September 1992forallocation of additional Rs. 
5perdaypercadettowardsdietarysupplement 
for cadets. 

[ Translation] 

Scheme of Non-Conventlonal Energy 
Sources 

377. SHRI MANJAV LAL: WiHthe PRIME 
MINISTER be pleased to state: 

(a) the names of the schemes of non-
conventional sources of energy in operation at 
present; 

(b) the details of the other schemes which 
have been sanctioned; and 

non-<:onventioo energy sources. a numberof 
schemesforthedevelopmentandpopulationof 
biogasplants, improvedchulhas. soIai-thermal 
energy systems. solarphotovaltaic systems,. 
windenergysystems. smaHhydropowerinstal-
lations, altemative fuel operated vehicles and 
bio-energysystemsarein operation inthe COU'l-

try. From 199J:.94, the Ministryof Non-Conven-
tional Energy Sources has taken up two new 
schemes for the installation of one lakh solar 
lanterns forruallighting and 1000solarpomps 
for irrigation in the current year. 

Status of system/programme -wise non-· 
conventional energy installatio(1s are given at 
Statement I Resourcewise annual ex~ 
energygenerationlsavings from non-conven-
tional energy sources during the next three 
years, bytheendoftheyear 1996-97. aSperthe 
targets envisaged in the new'Strategy & Action 
Plan' are given atStatemeof II 




